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INTRODUCTION 

I. tbe Cbairman of tbe Committee on Government Assurances. as 
authorised by the Committee, do present on their behalf this Sixth Report of 
the Committee on Government Assurances. 

2. The Committee (1990-91) were constituted on 191anuary. 1990. 

3. The Committee (1989-90) at their sittings held on 5 April, 1989 took 
the evidences of the representatives of the Ministry of Communications in 
connection with tbe non-implementation of the assurance Biven On 21 
February. 1984 in reply to Starred Question No. 43 regardin. National 
Communications Policy. The Committee (1990-91) again took evidence of 
the representatives of the Ministry of Communications in this reaard on 
5 March. 1990. The Committee considered and adopted the draft Sixth 
Report at their sitting held On 30 July, 1990. 

4. The Minutes of the aforesaid sittings of the Committee form part of 
this Report. 

5. The conclusions/observatioDs of the Committee are contained in 
paras 13 and 26 of this Report. 

6. The Committee wisb to express their thanks to the o16cial' of the 
Ministry of Communications who appeared before the Committee. 

NBW DELHI; 
July. J(} 1990 
Srlltlana 8, 1912 (Saka) 

DR. VIJA Y KUMAR MALHOTRA. 
Choir"",,,. 

Committee on Govern",.,t A$lIIran~8. 

(y) 



National. Communication Polky 

, On 28 February, i 984. Sbri Cbintamani Panigrabi and Prof. Narain 
Chan~ Parasbar, MPs addressed the following Starred Question No. 43 to tbe 
Mjnister of Communications : 

"(a) whether Government have a proposal to adopt a national 
policy o'n communications ; 

(b) if so. the details thereof and wben such national policy ia 
expected to be adopted; and 

, I 

(c), the steps talcen to expedite the introduction of sucb a National 
, '. Communications Policy 1" . , 

2. In reply to the question, the then Minister of State for Communi-
cations (Shrj V. N. OadgiJ) stated as follows: 

"(8) yes, Sir, 

(b) A policy paper is under preparation. 

(e) The policy will be basically a guideline for formuJation of 
,the· plans of various Departments like Communications, 

Information & Broadcasting etc. No specific steps at p~sent 
are proposed other than this." 

,,3. During the eour~ of supplementaries on tbe question, 
Shri Cbintclmani Panigrahi, M.P. wanted to know the main recommendationl 
of tbe various conferences and seminars held during the WorJd Communi-

" I 

cations Year forimprovemeut of the Indian Telecommunication system and 
whether the Government of India had accepted aoy of the major recommen-
dations. He also desired to know the main policy decisions tbat tbe 
Government wouJd Jike to take'so rar as the national communication policy 
was concerned. 

4., In reply to t,he above sup~lementary. the Minister of State in the 
•••• , 'I 

. '. J' 1 
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Ministry of Communications stated : 

"1983 was celebratell •• WeM ~UDications Year at the 
instance of the United NatioDi aDd as a part of those celebrations 
many discullions and aemiDan" 1IbId. ..., ...... like the 
Cbamben of Com~, Membefl fit fa........ f'o.-etve 
Committees, were consulted some kIMt .... tIanMI'G 1fII, ...... it 
pertains and affects many Mil;ljstJ'ies, Jik.c BJ_oni~s. Industries, 
Railways, Defence. we would .like to obtain tlleir views and after 
obtaining the views of the departments concerned, the statement 
win be halised. I hope to JRIlCIIIl it in .a. tal seDion of 
Parliament ... 

S. The above repl)' to the supplementary was treated as an assurance 
and the assurance was required to .be fuWled by t1ieMinlltry of Communi-
cations (Department of Telecommunications) wilMn three months of the date 
of reply i.e. by 27 May. 1984. 

6. The Committee (1989-40) at tlleit tittiPI beAd OD S AIm, 19&9 took 
evidence of the representatives of tbe Ministry of Communications. Aaked 
about the reasons for the delay in implementin8 the 1IIIIfCDC8 the Secretary 
of the Ministry stated : 

"We have made a draft of the Communication Policy and it was 
circulated to tbe ConlUltatiw Comldtlee III J;rlipl_ po 8.5.1988. 
After that some IDOIe daall8Dl ... tlbm ,.. "fter the Telecom. 
Commilsioo tates a Ibapc. .1M ...,..d like ... to have a look at 
the policy to be imp....... .. ,. _" 10 years or so. Let 
Telecom. Commission also apply their mind. After that it will So 
to Cabinet for approval and dIeIl it woaldt. submitted to 
Parliament ... 

7. As the assurance remained u~lIlIled. tbe Committee ... fook 
evidence of the representatives of tbe Minittry or Communicatlon8t their 
littin. held on 5 March. 1990. 

8. In a background brief furllilW to ~ Co~ OQ 2.6 febrU4ry, 
1990 the Miniltry of Communications had stated: 

•• •• • • 
"Initially. efforts were made to prepare a dnft of • comprebenlive 
National Communication Policy in consultation with tbe Department 
of Posts, Ministry of Information and Broadcaltins, Department of 
Electronics and Department of Science .t Technology. At the .. me 
time, there W&I lome uncertainty about the extent of investible 
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leta.... ..... ooaId be III8de available for development of 
t ..... n..,.OIII. 1'be ID8ttor Wat undor dilcussion/consideration 
at various llap with the Ministry of Finan()C and Planning 
Commiuion. It wu allo noted that the Ministry of Information ct 
Broadcaltin, and Oeptrtment of I!lectronics presented their own 
poJ'jc~ papers to tbe patftliDient. There was some delay in complet-
in, this task dde to orpniRtion cbanges contemplated for the 
TeTeeomD1urucationl. 

The case wal diacuued in the Telecom Board in its meeting held in 
IUDe, 1987 u4 tile ~d felt that the proposed Policy should be 
OOJlflMci to &be TeIIIooa:ummicationa and the Department of Posts 
could prepare its own paper aeparately. 

A~ordinab. a NY_ 4raft wa. prepared and approved by the then 
MiDisIII' ofCo_uai~iOD' in Mach, 1988. The policy Paper was 
a1so oirculete4 on '.5· J.9i8 amon,1l members of the Parliamentary 
Consultative Committee attached to the Ministry of Communi· 
cations. Having received no comments from any of tbe members 
of the Committee. the draft policy W8S being processed for the 
Government's approval. 

Meanwhile. consequent on the changes in the or ssniational 
structure of the Department of telecommunications and formation 
of the Telecom Commission, it was (cit that the proposed National 
Telecom Policy should be presenred to the Telecom Commission for 
its consideration and approval after Which the same could be resu~ 
mitted to the Minister of Communications. 

The Commission has deliberated OVer the National Telecom Policy 
iSljue OD a few occasions and found that the followin, importaat 
aspects have a bearing 00 the formulation of this Policy : 

1) Ioduotion of hiah techQolo&y and development of sophisti-
cated products iDto t.hc network. 

1) GroWing demands from the public for a variety of services 
including valuc-added services like fascimile. vidco-conferencins. 
datlt communi.uODIt Itc. 

3) BlttoQliop qf the toIccommunicatioD facilities far and wide 
a"088 the country especially into the rural areas in a cost 
eJfcctive manner. and 
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4) A high level of investments for which ways and means have to 
be found for working out a viable yet meaningful Communi-
cation Policy. 

For meeting the above objectives as well as to liv'e up to the 
aspirations of a growing and dynamic society. the policy needs 
further fine-tuning and the matter is being discussed accordingly in-
depth. After finalisation, the proposed Policy will be submitted to 
the Minister of Communications before placing it on tbe Table of 
the Parliament." 

9. During tbe evidence, when asked about the reasons for delaying 
implementation of the assurance, the Secretary of'the Ministry of Communi-
ca tions stated : 

"I accept the blame. It is lIot fair to take five years. I do not think 
that there is any excuse for it. We shOUld 110t have taken five years. 
The fact is that it has taken five years. 1 want to make sure ,tbat 
now we will finalise it." 

10. In reply 10 another Question. tile represeIllali\'e lit II'c Ministry 
Itated : 

Hit (Telecommunication Policy) has been discussed extensively at 
, various forums in Telecom Department. We have a rough draft 

with us now. We had serious discussion even the last- week with th 
Commission Members. We are trying to make it readable by al 
As it is, it is a highly complicated technical draft. We have lot a 
copy and we will put it before Parliament in this Session:' 

11. When the Committee asked by want time, the assurance on the 
National Communications Policy was going to be fulfilled, the witness stated 
that it would be laid on the Table of the House during the Budget Setiaion 80 

far aa their part was concerned. T~e witness further stated: 

"The Electronics Department has cODle with its Electronics Policy. 
the Department of Science and Technology it also coming out with a 
eeparate policy. We are bringing out a National Telecommuni-
cations Policy only." 

12. The assurance has however remained unfulfilled. In a recent 
communication received from the Ministry of Communications on~8 May. 
1990 the Ministry have sought extension of time upto 15 August, 1990 on the 
,round tha' the draft policy paper was under consideration and it would take 
more time before a finald ecision wast aleen. . 



13. The Committee are extremely unhappy to nute the iaordinate delay I. 
the formulation uf a National Telecommunication policy. It was way back ia 
Febr ... r)', 1984 that the Miaister iaCormed Lok Sabba tbat Government 
proposed to adopt a aational poUe} 9n CommuDieations and a policy paper 'n 
this regard was under preparation. In fact be noped to preseiJnt it in the aext 
session of Parliameut. Tbe matter, wal> bowevcr. allowed to drift thereaCter 
and the National Telecommunication policy bas not been finalised ('Yen after tbe 
lapse of more tban six years sioce tbeD. 

Dorial tbe evidence before tbc Committee on 5 March. 1990 the Secretary 
of tbe Ministry of Commooications promised to lay tbe policy on tbe Table of 
tbe House during the Budget Session. It is however yet to be finalised aDd tile 
Ministry bave now sought furtber extension npto IS August, 1990 to impiemeDt 
tbe assuraDec. Soch inordinate delays in implemcnting tbe alisuraace on 
importaDt mattcrs Is a sad reflcctioD on tbe .,stem of functioniDg of GovernDleDt 
and is indicative of tbe scant regard sbown to tbe usurRoce given by the 
Ministcr on tbe ftoor of tbe House Tbe Committee need hardiy empbulse the 
importaaec and urgcnt need for the formulation of tbe NatloDal Telecommunl-
catioa Poliey. The matter sbould be reviewed at tbe bigbest leve' ia the 
Goverame.t witb R view to fiaallse tbe policy paper· at tbe earliest to end tile 
lIDCertaiaty in tbis regard. 

II. Setting up 0/ ESS III and ESS IV Uniu of Indian Telephune Industries 

14. On 24 February. 1987, Shri V. S. Krishna lyer, M. P. addressed 
the following Starred Question (No.4) to the ~inister of Communications; 

"(a) whether there is "ny proposal to set up electronic switching 
system III and electronic switching system IV units of Indian 
Telephone Industries; 

(b) If so, the places where these are proposed to be set up; 

ee) whether all the existing employees of Indian Telephone 
lndustries will be absorbed in the proposed units; 

(d) whether fresh recuitments are to be made; and 

(e) whon will be proposed units be set up ? 

IS. In reply to the question, the then Minister of Communications 
(Shri Arjun Singh) stated as follows; 

"(a) No, Sir. 



(b). (e). (d) and (e) : 

Do Rot arise. 

16. During the course of supplementaries on the question. Shri V. S. 
Krishna Iyer. M. P. wanted to know the requirement of tbe country 8S regards 
electronic equipments and whether Mankapur was able to cope·up with the 
situation. the Minister of Communications In/~Nllla stated: 

" A Commi ttee has been formed. They are looking into the pros an d 
cons of this. Mr. Krishnamoorthy. Chairmau SAIL. il the Chairman 
of that Committee. After we get their report. we sha11 be able to 
take the firm decision of the Government on it. It 

17. The above reply to the supplementaries was treated as an assurance 
and requited to be fulfilled by the Ministry of Communications by 24 May I 
1987. 

IS. As the asaurance remained unfulfined. the Committee toot oraf' 
evidence of tbe representatives of the MinistrY of Communication. at their 
siltingbeld on 5 March. 1990. 

19. In a background note furnished to the Committee on 26 February. 
1990 tbe Ministry of Communications have stated 8s follows: 

•• •• •• 
"The High Power Cnmmittee set up under the Chairmanship of Shri 

Ktishnamoorthy. Chairman, SAIL. to examine the requirements of 
telecom. equipment upto the year 2000 AD submitted its report in 
October 1987. The report of the Committee was examined in 
detail. 

Tbe Committee has recommended establishment of 3 additional 
units of ESS production durin. the years 1 99Q.9S. It has 
recommeded that 2 of these units miaht be set up at Banlalore and 
the third one at Rae Bareli and each unit sbould have annual 
production capacity of S lakh lines. 

The Government hali already permitted I.T.1. to produce eleetronic 
switching systems upto 5 Iakh lines per year at Banplore in place 
of electro·mechanical systems. It bas also been p~ toproduee 
these systems based on indipnoul tecbnology. 
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III addition, 0091. hs allO permitted m (Rae BareJi) to produce 
ESS l)'Items With fated capacity of 3 lath tines per year. 

As a variety of issues needed to be addressed before taking a final 
decision. Cabinet Secretary was approached in Deeember, 1988 for 
settlng lip an inter-departtnental Working Oroup to consider the 
folloWing Issues : 

li) The Ule of C·OOT tedmoJogy at Bansajore for second ESS 
factory. 

(ij) Settjng up 8 production unit for large electronic exchanges at 
Rae Bareli to match ihe phasing nut of the production of 
electro-mechanical .exchanges. 

(1M U~ Of frdvaneed E- feB system technology (or Rae BareJi 
unft. 

(iv) The managemellt .vucture for ,.e ESS production Unit at 
Rae BareJi. 

(v) Assured availabil~ iIt~bCft'ts needed for ESS prodoction. 

TIle CGioet ~iat ... ~~ adv;sed that these issues may 
1M poeed to the Telecom CDmlllissioR which was then in the process 
of format·ioo. 

The Telecom Commission was formed in May, 1989. The policy 
with regardto the production of switching equipment by the telecom 
sector as a whole was reviewed the Telecom Commission and 
TdecomCommission has decided that a comprehensive policy paper 
to reach a production schedule of 2 mi/llon lines per year may be 
prepared." 

10. {)ofl", tbe ftldence. when the Committee enquired about the 
reeteM for the dekty in fmplemeatMion of tbe assurance. the representative of 
the MiIl_., Iteted : 

"w. have been d~lf.in. this (in Telecom Commission) for aJmost si x 
month,. We bave looked at various alternatives. We have for quite 
tolMti ... decldod tbat the 8eam4 fectory will be at ITI. The 
technoJOty will be ibdieenolJl. We arc awltitiD8 for the C-Dot 
BwJ .... ioa Committee Report to qome out. As lOon as it comes 
out_ we shall take the final decision." 
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21. When the Committee enquired about the e"peeted date of the 
C-Dot Enluation Committee Report. the representative stated that it was 
supposed to berready by 28 February. and now, if was expected to be ready 
by 22 March. 1990. 

22. When the Committre enquired about the time by which the 
Evaluation Report would be implemented after its receipt. the witness stated: 

"The Evaluation Report according to me cannot be made available in 
few weeks. We will be able to say more within four to eight weeks 
after the report is ready. Our problem today is to assess the 
requirement of small exchanges and medium size exchanges. We 
are also trying to install exchanges which will earn more revenue 
earlier in the VHI Plan. Then we need not go to the Planning 
Commission for any additional budgetary support. Our goal is that 
by the end of Eighth Plan we shouid not need any support from the 
Planning Commission. We arc also trying t8 generate mpre internal 
revenue. For example, in the next year We will be able to generate 
Rs. 3000 crores in internal revenue'" 

23. Asked whether the Telecom Department was going to change the 
whole telephone system, the witness stated : 

"The Telecom system c..-onsists of three parts. We have the telephone 
instrument. telex or fax which is an essential device. wbicb generates 
information and receives information. We -havt transmission equip-
ment, whether it is optical fibre or satellite or whether it is ordinary 
wire and cables. Then we have switching equipment. For elample, 
we have 10000 lines coming into an exchange to connect one line to 
to the other line. So far we have been importilllswitching equipment 
for almost forty years. We set up a plant in Mankapur for digital 
switching using French technololY. We are now developing our 
diaital technology at C-Dot. The 3 year field trial was selected in 
1987. It will go in for production by Mach 1990. For all kinds of 
reasons. We have miscommunil.:ated the timing for productionization. 
In the meantime we bave developed PABX. Thirty manufacturers 
are already producing it. We have small rural exchange also. Ten 
manufacturers are producing this. So, we have been creating 
infrastructure in the country for local components, local assembly 
and local test capabilities. Now for large exchange, we will Die 
the same infrastructure. The final and intearation test would be 
done by ITI for large systems. This will give us ability to build on 
our own indigenous capability usin. our new technology for tbe 
next decade:' 
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24. When the Committee desired to know the chances of availability of 
telephone connections to all the people on the waiting list, the witness 
stated : 

"fn a country of 800 miJJion people, we will still have this problem. 
I do not tbink that we can ever meet the growing demand. We are 
going to prcwide S million lines more in the 8th Plan. We perhaps 
need 20 m,iJIion lines lor J billion people by the yeaT 1000 for 
minimum connectivity. Our tram'e is so high." 

25. The Ministry bad sougbt extension of time upto 23 April, 1990 for 
its implementation. Tbe assurance, however, still remains to he fulfilled. 

26. The Committee ,Ie" ,,'th areat concern the InordlDate delay fa 
ImplemeatiDg tbe assuraDce gi,eD .ore than thret years ago, in February, 1987. 
1'bey regret to Dote that althoa,h the Krishnamoorthy Committee IIDbmlttetiltl 
report lD Odober. 1987, DO ft.al decision has yet been takeD 011 tbe ,arloat 
lUIIe. fD regard to prod netlon teclmology and management structure ror the ." 
_ts to be set ap ror production of electronic switching system, This lack of 
deelsloD bas badly delayed tbe establishment of additional production raeilities 
s.... "OIIld seriously afFed the achi",ement of the target of 8fe 811111011 
addltloDal IiDes dariD, the Eighth Fi,e Year Plan. The Com_lttee, 
thererore, arle tbat the deei.1oa fD this regard shoold be taken "llIIoot .DY 
farther Ion of time. 

The Committee .re also unhappy tbat neither the assurance has been 
fnlftlletl nor Iny farther extension of time heyond 23 April, 1990sooght for Its 
lmplemeatation. The Mluistry should seek further ntensfOD of 
tim. eoaslderM to be mfnlmum .cessary for implementation of the sssuraaee. 

NEW DELHI: 
30 July, 1990 
8 SrmQna, 1912 (Saka) 

DR· VJJAY KUMAR M AUJOTRA 
Chtmmll1lo 

Commlltu on Government Assurances 
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II 

Wllilell EXIlmlned 

Shri Satya Pal-8ecretary. Ministry of Communications (Deptt. of 
CommunicatioDl) New Delhi 

2. The Committee took evidence of the representations of the Ministry 
of Communications relarding non-implementation of the assurances given 
in reply to Unstarred Question Nos. 2420/29.1 1.88. 1905/9.8.88,1996/10.3.87. 
J080/3.3.87. 3447/6.12.18. 9092}5.5.87 and Slarred Question No. 43/28.2.84. 

3. At the outset. the Chairman draw the attcntion of the witnesses to 
Direction 58 of the Directions by the Speaker whereunder their evidence 
could be treated as public and was liable to be published unless the witnesses 
specifically desired that aU or any pan of the evidence given by them was to 
be treated as confidential. 

••• • •• • •• 
.4lS11rance gi,en In reply to Starred Question No. 43 on 28.2.1984. 

26. On beinl pointed out that the assurance regarding National 
Communication Policy has been pending for more than five yeara. the 
Secretary. Miniltry of Communications stated :-

"We have made a draft of the communication policy and it was 
circulated to the Members of tbe Consultative Committee of 
Parliament on 8.5.1988. After that. some more changes have taken 
place. After the Telecom. Commission takes a Ihape. we would 
like them to have a look at the policy to be implemented in the next 
10 yean or so. Let Telecom Commission also apply their mind. 
After tbat it will go to Cabinet for approa) and then it would be 
lubmitted to Parliament." 

27. The Committee desired tbat a copy of tbe draft policy may be 
furnished to them and allo their policy papen regarding opening 
of PCOs and Henlonl etc. The representative of tbe Ministry 
also promised to fumilh details of steps taken in chronological order for 
finaliling tbe piper on communication policy. as desired by tbe Committee • 

••• ••• ••• 



CONFIDE NTIAL 

MINUTES· 

THIRD SITTING 
Minutes of the third sitting of the Committee on Bovernment 

A86Urcmces held on j March, 199O,In Committee Room 'C' 
Parliament House Annexe, NnP D.Ihi. 

The Committee met on Monday. the 5 Marcb,1990 from 16.00 hra to 
• . ~ . j' ' ..'! 

I 714~ bo~rll. 

FRESENT 

1. Dr. Vijay Kumar Malhotra-Chairman 
MEMBERS 

2. Smt. Subhasini Ali 
3. Shri Bhajaman Behera 
4. Shri Het Ram 
S. Shri Mahabir Prasad 
O. Dr. Mahadeepak Singh Shakya 
7, Shri Kusuma Kri~hnamurtby 
8. Shfi Amar ~oy Pradhan 
9. Shr; Ramji Lal Sw;nan 

10. Shri C. Srinivasan 

SECRETARIAT 

l~ Sbri C.K. Jain-Joint Secretory 
2. Sbri S.G. Gupta-Director 
3. Shri Jyoti Prarad-Under Secretary 

••• • •• 

" 

M1NI~TRY OF COMMUN1GAll0NS 

1. S/,u"i S.O. Pitroda, Secretary (Telecom) 
2. Shri B.S. Murtby, Member (Productions) 
3. Shri A.S. Wakble, Member (Services) 

. ... 

4. Sbri B N. Bbagwat, Secretary (Telecom Commission) 
S. Sbri M.G. Joshi, DDG (TP) 
6. Sbri Y. Muthuswami, DDO (Production) 
7. Sbri Bata K. Dey, Joint Secretary (A&P) 
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2. At the outset, the Chairman draw the attention of thc witncsles to 
Direction S8 of the Directions by the Speaker whereunder their evidencc 
could be treated as public and was liable to be published unless the 
witnesse8 specifically desired that all or any part of the evidence given by 

,them was to be treated as confidential . 

••• • •• • •• 
The Committee then took evidence of the representatives of the Ministry 

of Communications (Department of Telecommunications) regardiDg nODa 
implementation of assurances (0 given on 28.2.1984 in reply to Starred 
Question No. 43 about National Communication Policy and about the 
auurance given on 24.2.1987 in reply to Starred Question NC). 4 about setting 
up of ESS III and ESS IV units of Indian Telephone Industries. 

A,surance regllrdlng NatioMI Communlcat;ons Policy (SQ No. 43 dilled 
28.2.1984) 

Regarding the reasons for delay in implementation of tbe assurance 
regarding National Communications Policy, the representative of the 
Ministry of Communications (Department of Telecommunicatiom) stated: 

"We bave two issues in front of us today. The first one is regarding 
the National Communications Policy. This started as a result of dis-
cussions during 1983 which was declared as tbe would Communication 
Year and thereafter we have been celebrating tbe World Communi-
cations Day on the 17th May every year. As a result of this a lot 
of people started working about a need for the National Communi-
cations Policy. At that time, tbe thinking was not very clear about 
the Communications Policy. Because the Department of Posts, 
the I&.B Ministry and other media related iSliue were also to be 
coDlidered. We had several meetings with the Department of 
posta, 1&8. Department of Science and Technology, and all the 
other concerned Ministries. We could not really come to a 
consensus on what kind of a Communications Policy We should 
evolve at that time. There were delay also because of many 
organisational changes. Anyway, it was decided that we should 
separate Telecom from other policies and that we sbould concentrate 
on Tele-communication policy. We may not able to include aU.the 
other areas. We were also waiting for the constitution of the 
TeJecom Board. The Telecom Board was formed in 1988 and 
maD.)' members 0 f the consultative committee attached to the 
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. Ministry of Communications were there on it. We did not receive 
any formaly comments on it but we prepared a draft for Government" 
approval. Thereafter 'it was decided that we will bave the Telecom 
Commission. The Telecome Commission came into existence 
this year. After the Commission was formed the Policy could not 
be disscussed as we could not spend time on tbis matter. We were 
somewbat concerned about tbe Eightb Plan, tbe Annual Plan and 
other issues. 

Finally, tbe Commission gave a rough draft of the Policy Paper and 
we bope that after finalisation and after properly approved by our 
Minister. we will be ready to place this on the Table of the 
Parliament now. It bas been discussed extensively at various formus 
in Telecom Department. We have a rough draft with us now. I 
think We have nol attached it to the papers circulated to the 
Committee. We had serious discussion even the last we. with the 
Commission members. We are tryin, to make it readable by all. 
As it is, it is a highly complicated technical draft. We have got a 
copy and We will put it before Parliament in this session." 

The Committee pointed out that the Government had taken five years to 
finalise the Nation Communications Policy and stilI the deliberations were 
going on and desired to know the reasons for the delay. The representative 
of the Ministry stated : 

"I accept the blame. It is not fair to take five years. I do not think 
that there is any excuse for it. We should not have taken five years. 
The fact is that it has taken five years. I want to make sure that 
DOW we will finalise it." 

The Committee allced when the assurance on National Communications 
Policy was ,oing to be fulfilIed. In reply. the witness stated that they would 
put it on the Table of the House during the Budget session. 80 far u their .. 
part was concerned. . 

AllUrance regarding setting up of ESS III and ESS IV unlls of Indian 
Telephone Industries (SQ 4. dated 24.2.1987) 

Thc Committee thcn took up the second pending assurance on the a,enda 
regarding setting up of ESS III and BSS IV units of Indian Telephone 
Industries. Thc Committee asked thc witnesses to Jive a brief note on the 
delay in imp'cmentation of the assurancc. The witness stated : 

"Thc second question rclates to assurance about the technology for the 
electronic switchin, system in Ill. It baa to do sometbilll with the 



switching facility for ESS m and ESS IV units in III. This has 
been discussed since 1987. A committee headed by 
Sbri Krishnamurthy, Chairman, SAIL, was asked to look at the 
working of the DepartmeQt of Telecommunications, specially the 
switching capacity aspect. This Committee submitted its report 
during October J987. Tlie report was examined in detail. The 
Committee recommended setting up of a capacity of five lakh lines 
each during the Eighth Plan period. We are hopeful to begin with 
the setting up of factories at Bangalore and at Rae BareH. We 
alreadY have surplus staft' at ITI. We have also some capital equip-
ment which is being used for the production of ESS equipment for 
these Electronics Division. After this, Committee had submitted its 
report, the Cabinet Secretary proposed a meeting in December 1988 
for setting up of an inter-departmental working group and review 
the CD elements for setting up the proposed factories and also for 
the ET & D components and also the structure for ESS production. 
Thereafter it was decided once again to leave it to the Telecom 
Commission as it was being set up. The Telecom Commission could 
decide the kind of infrastructure it would like to set up. We have 
been discussing this for almost six months. We have looked at 
various alternatives. We have for quite sometime decided that the 
second faetory will be at ITI. The technology will be indiegnous. 
We are awaiting the C-Dot Evaluation Committee Report to come 
out. As soon 8S it comes out, we shall take the final decision." 

Reprding the date when the C-Dot Evaluation Committee Report was 
expected the representative of the Ministry stated that it was earlier expected 
to come by 28 February and now it was expected to be ready by 22 March, 
1990. 

About thc.ehanges proposed in the telephone system the witness stated : 

"The teJecom system consists of three parts. We have the telephone 
instrument. telex or fax which is an essential device, which generates 
information and receives information. We have transmission equip-
ment. whether it is optical fibre or satellite or whatever it is ordinary 
wire and cables. Then we have switching equipment. For example, 
we have 10,000 lines cominl into it an exchange to connect one line 
to the other line. So far we have been importing switching equipment 
for almost forty years. We set up a plant in ManJcapur for digital 
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switching using Ftench technology. We are now doYeloping our 
digital technology at C-Dot. The 3-year field trial was scheduled in 
1987. It will go in for production by March 1990. For aU kinds of 
reasons, we have been miscommunicated in tbe Cabtnet Note in 
1987. In the meantime We have developed PABX. Thirty manu-
facturers are already producing it. We have sman rural exchange 
also. Ten manufacturers are producing this. So. we bave been 
creating infrastructure in tbe country for local components. local 
assembly and local test capabilities. Now for large exchange we will 
use the same infrastructure. The final and integration test would be 
done byITI for large systems. This will give us ability to build on 
our own indigenous capabilities using our new technology for 
the next decade." 

The Committee asked about the features included in the comprebensive 
oliey. The witness replied: 

"It basicany says that we are producing 50,0000 Jines df switching 
every year. Today. we have five million lines for 800 mm/on people. 
In the Eighth Plan if we are Jiven the kind of fDnding.-we are 
negotiatiDg with tbe Planning Commilsion-we will be able to 
produce 7.S million to 10 million switching lines. Thil will also 
require replacement of 1.8 million telephones. This means we have 
to pt'oduce 7 million telephoes in tbe Eighth Plan. Por this we must 
increase our production capacity from 50.0000 lines to two million 
Jines by 1992. This can only be done with good mixtures of electro 
mechanical things. The details regarding the requirement of rural 
exchanges, urban exchanges. etc. are being worked out!' 

The Committee enquired about the time by which the Evaluation Report 
would be implemented after its receipt. The reply of'the witness was: 

"The Rvaluation Report according to me cannot be majle available in 
few weeks. We will be ahle to say more within four-eight weeks 
after the Report is ready. Our problem today is to asses tbe 
1'equirement or small ell changes and medium size exchantes. We are 
also trying to install ellchan1tS wbich will earn more tevenue earlier 
in the vrn Plan. Then we need not go to the PJannin, Commission 
for any additional budgetary support. Our goal is that by the end 
of Eighth Plan we should not need any support from the Pla"nin, 
Commission. We are also trYing to generate more internal revenue. 
Fot exatnple, in tbe next year we will bt able to ,enerate Rs. 3000 
cram in intemal revenue." 
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The Committee also desired to know the availability of telephone 
connections to an the people on the waiting Jilt and in reply the witneu 
stated : 

··10 a country of 800 million people, we will still have this problem. I 
(ftj D~t ttiftk ttif We caR ever- meet tbe- ",ewin! ciInumdo. We are 
goillS" prGvNtt- So miltiou finea mMe in lIle VlUtJl 'lan. We 
perhaps nce4 20 ftItif'I'ioR. 1 ... · foW )1 .it .. ~e by the year 2000 
for minimum connectivity. Our traffic is so high." 

The witnesses of the Ministry of Communications then withdrew . 

••• ••• ••• 
The Committee then adjourned to meet on Tuesday. 6 March, 1990 at 

11.00 hours. 



MINUTIS 

NINTH SIlTING 

Minute, of the Ninth Sitting of the Committee on G",,,,,,,,.nt 
A.rlUrtllfces held on 30 July. 1990 in Committee RODIII • B', 

Parliament House .Annexe. New Deihl. 

The Committee met on Monday, the 30 July, 1990 from 16.00 hra. to 
16.50 bra. 

PRESENT 

1. Dr. Vijay Kumar Malhotra-Chairman 

MBMBBRS 

2. Smt. Subhashini Ali 
3. Shri Het Ram 
'. Dr. Mahadeepak Sinlh Shakya 
S. Shri Haribhau Shankar Mabale 
6. Shri Ku.uma Krishnamurthy 
7. Shri Amar Roy Pradhan 
8. Shri RamJi Lal Suman 

SBCRBTARIAT 

1. Shri C. K. Jain-Additional Secretary 
2. Shri S. C. Gupta-Director 
3. Shri Jyoti Prasad-Untler SecretlU')' 

• • • 
The Committee considered and adopted tbe draft Fourth, Fifth and Sixth 

Reports of the Committee. 

The Committee then adjourned to meet again on 31 July, 1990 at 
11.OO:bn. 
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